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Impact of India's Exports on Balance 
of Payments 

4098. SHRI P.C. ADICHAN 
SHRI S. K. T APURIAH 

Will the Minister of FINANCE be plea-
sed to state : 

(a) the foreign trade figures for the 
first nine months of current financial year 
from April to December, 1968 and the bal-
ance of payments position for this period; 

(b) the estimates about tbc foreign tra-
de and the balance of payments for the re-
maining three months and for the year as a 
whole; and 

(c) the special efforts being made to 
reduce tbe balance of payments' gap during 
tbe last tbree months of the year? 

THE DEPUTY PRIME MINISTER AND 
MINISTER OF FINANCE lSHRI MORARJl 
DESAI): (a) and (b). India's imports and 
exports durinll April-December 1968 were 
about Rs. 1376 crores and Rs, 1019 crores 
respectively. The trade deficit was adcordingly 
Rs. 357 crores as compared to Rs. 582 
crores durinl the corresponding period last 
year. Tbe trend to increase in exports and 
decrease in imports resulting in the total 
Irade deficit being lower, is expected tn hold 
good for tbe year as a whole. However, debt 
servieinl payments In the year will be hllber 
than in 1967-68, and net IMP repa)ment will 
be $ 78 million against net drawal of $ 32. 5 
million in the previous year. As a resUlt, fo-
reiln exchange reserves are expccled to 8how 
just a marainal improvement over the year 
as a whole. 

(e) The efforts made for export prom-
'otion and imporl substitution have been 
continuinl. 

Allegations Made Against Officers of 
Enforcement Directorate by Shrlmati 

Mala Sinha 

4099. SHRI BAnURAO PATEL: Will 
the ini~ter of FINANCE be pleased to 
state: 

(a) lhe na ture of complaint all allega-
tions made by Shrimali Mala Sinha against 
the Officers of the Enforcement Directorate; 

(b) the names and designations of the 
officers concerned; 

(c) whether this complaint was referred 
to the Central Bureau of Investigation; and 

(d) if so, the result thereof? 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORARJI DESAI) : (a) It was alleged 
that the Enforcement Officers who conducted 
search at the residence of Smt. Mala Sinha 
at Bombay on 24th August, 1964, mis-
appropriated (i) a tran~istor Tape recorder 
and (ii) ten gold sovereigns from the cash 
and valuables seized at the time of 
search. 

(b) (i) Shri S.G, Sahasrabhojne, Deputy 
Director, Enforcement, Bombay and 

(ii) Shri G. 1. Sirguruh, Enforcement 
Officer, Bombay. 

(c) Yes, Sir. 

(d) On investigation, the Central 
Bureau of Inve8tigation, found the allega-
tions to be unsubstantiated and came to 
the conclusion that there was no material 
for tatin, any action aBainst the concerned 
officers. 

Slu_ Ie Calcllttll 

4100. SHRI SAMAR GUHA: will the 
Minister of HEALTH AND FAMILY 
PLANNING AND WORKS, HOUSING 
AND URBAN DEVELOPMENT be p1euld 
to state : 




